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CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL,
WEST BLOCK NO.II, R.K. PURAM, NEW DELHI-110066.
BENCH-DB

Date of Hearing: 11.1.2011

Excise Stay Appn. No. E/S/2271/09in
Excise Appeal No.E/f2197/09

Godawari Power and Ispat Ltd. ...Appeliant
Vs.
CCE, Raipur ... Respondent

Present for the Appellant :Shri Balvir Singh, Advocate
Present for the Respondent:Shri S.K. Panda, Jt. COR &
Shri B.K. Singh D.R.

Excise Stay Appn. No.E/S$/2336/09 in
Excise Appeal No.E/2250/09 &
Excise Misc. Appn. No. E/M/915/10

Kanoria Sugar & General Manufacturing Co. Ltd. ..Appeltant
Vs,
CCE, Indore ... Respondent

Present for the Appellant :Shri L.P. Asthana, Advocate
Present for the Respondent:Shri B.K. Singh & Shri S.K, Panda, JCDR

Coram: HON’BLE MR.D.N.PANDA, JUDICIAL MEMBER

. ON’BLE MR. MATHEW JOHN, TECHNICAL MEMBER
pis e ONdr M. Jo o/ 2T 7/ &

<Fh-Y ORDER NO, & R4%/ 11~ EADATED: 11.1.2011

ﬁr‘m.&{__ Ovoleyren 1€ 2 ’fg«?sf PR Y
PER: D.N.PANDA

Ld. Counsel submit that subject to leave of this Court,

the appellants having made application before the appropriate




authority below for consideration of their claim on cenvat credit
in accordance with amended provisions made by Finance Act
2010. The appellants shall pursue their remedy before that
authority and if they are aggrieved, they shall appreach the

Tribunal for remedy.

2, Having allowed the relief in similar matters in the past,
we dispose the stay application and the appealLremanded to
the Authority before whom the application stated in para-1is

pending.

4. Ld. Counsels further prays that the issues other than the
cenvat credit aspect may also be dealt by the adjudication
authority afresh, since the matter is remanded to that
authority. We make it clear that there is no quarrel for
exercise of jurisdiction for the adjudication of other issues
covered by SCN afresh and we do not expressitg any opinion

on those issues since remand of the matter is ordered.

5. M.A. is dismissed in Appeal No.E/2250/09 in view of the

aforesaid order.

[Dictated & Pronounced in the open Court].

(D.N.PANDA)
JUDICIAL MEMBER

(MATHEW JOHN)
TECHNICAL MEMBER

Anita




